| TEM NO. 1A COURT NO. 10 SECTI ON XI V
(FOR JUDGVENT)

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 2898 OF 2006

TATA PONER COVPANY LTD. Appel I ant (s)
VERSUS
RELI ANCE ENERGY LTD. & ORS. Respondent ( s)

WTH Civil Appeal NO 3466 of 2006

Cvil Appeal NO 3467 of 2006

Date: 08/07/2008 These Appeals were called on for JUDGVENT today.
CORAM :

HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR, JUSTI CE MARKANDEY KATJU

For Appel I ant(s)
M s Mani k Kar anj awal a, Adv.
Ms. Rakhi Ray, Adv.

For Respondent (s)
M. Raj esh Kunmar, Adv.

M S. Parekh & Co. , Adv.
M. Aniruddha P. Mayee , Adv.
M. Ravindra Keshavrao Adsure, Adv.
Hon’ bl e M. Justice Altamas Kabir pronounced the
j udgnent of the Bench conprising Hon’ble M. Justice Ashok

Bhan and Hi s Lordshi p.
The appeals are allowed in ternms of the signed

j udgnent .
The parties shall bear their own costs.
(Sheet al Dhingra) (Radha R Bhati a)
Court Master Court Master

[ Signed reportable judgnent is placed on the file]



